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Learned counsel for the parties are present. Ld. Counsel have stated that they
were labouring under the impression that the matter is fixed for 30™ of September
2016 and, therefore, they could not till date comply with the terms of order dated
26.08.2016 of this Tribunal. They seek an adjournment on the aforesaid ground
which is granted to them. The Ld. Counsel are directed to comply with the earlier
order dated 26.08.2016 of this Tribunal before the next date.
List on 30.09.2016.
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